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STATE 'N THE MINISTRY OF PLANNING AND
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK) :
(a) The details of Central Assistance to Development of
Assam under the Command Area Cevelopment
Programme during the last three years:

(Rs. in lakh)
) Sl. Ye;r— Amount ruleased as—
No. Central Assistance
1. 1995-36 62.00
2. 1996-97 —
3. 1997-98 . 124.00
Total 186.00

(b) Details of targets anu achievements as repcried
by the State Government of Assam in respect of On-
Farm Development Works tor the last three years are as
follows:

(Unit ha.)

ltem of Work 1995-96 1996-97 1997-98

Target Ach. Target  Ach. Target  Ach.

Field Channels 4563 598 3080 162 1700 428

Field Drains 3767 175 2050 178 2858 520

Warabandi 2500 70 800 0 1850 815

Lokayukta
3112. SHRI RAMESHWAR PATIDAR . Wil the
PRIME MINISTER be pleased to state:

(a) the name of the States alongwith the dates on
which the institution of Lokayukta has been functioning;
and

(b) the number and nature of cases handied by the
said institutions during the last three years, separately,
alongwith the number of cases pending with them as on
date?

THE MINISTER OF STATE IN THE MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
AND MINISTER OF STATE IN THE MINISTRY OF
FINANCE (BANKING, REVENUE AND INSURANCE)

ASADHA 16, 1920 (Saka)

to Questions 142

(SHRI KADAMBUR M.R. JANARTHANAN) : (a) According
to the irformation availeble with the Department of
Perscnnel & Training there are 13 States where the
institution o1 Lokavukta is functioning. Their names are
indicated in the Statement aitached.

(b) This information is not centrally maintained as
this is «he concem of the concemed State Government.

Stetement

Names of the States where the institution of
‘Lokayuita’ is functioning

S. No. Name of the State

1. Assam

2. Andhra Pradesh

3. Bihar

4. Gujarat

5. Himachal Pradesh

6. Karnataka

7. Madhya Pradesh

8. Maharashtra

9. Onssa
10. Punjab (with nomenciature as ‘Lokpael
1. Rajasthan -
12 Uttar Pradesh
13. Nationa! Capital Territory of Deihi.

NDDB

3113. PROF. AJIT KUMAR MEHTA : Will the PRIME
MINISTER be pieased to state:

(a) whether it is a fact that accounts of the National
Dairy Deveiopment Board are not being audited by the
CAG for long time;"

(b) if so, the reasons therefor, and ’
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(c) the decision taken by the Govemment in this
regard?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) and (b) The
accounts of National Dairy Development Board (NDDB)
are being audited as per provisions made under section
28 of the National Dairy Development Board Act, 1987
(37 of 1987) by auditors duly qualified to act as auditors
of Companies under the Companies Act and the
appointment of auditors and remuneration payable to them
is subject to approval of the Central Government.

(c) On a raquest from the Comptroller and Auditor
General of India (CAG), the Central Government by an
order dated 6.6.97 conveyed to the CAG approval of the
President to audit the accounts of NDDB under section
14(2) of the CAG's (DPC) Act, 1971 for the years
1988-89 to 1995-96. However, pending examination of
certain legal issues raised by the NDDB subsequent to
the issuance of the above order, Government requested
the CAG not to take up the audit until after these issues
are examined and settled. The matter has not been finally
decided. In the meantime the NDDB has obtained stay
from the High Court of Delhi against the implementation
of the order dated 6.6.97.

ithai Barrage

3114, SHRI TH. CHAOBA SINGH : Will the PRIME
MINISTER bhe pleased to state:

(a) whether after the construction of Ithai Barrage for
Loktak Hydro Electric Power Project, thousands hectares
of paddy fields around the Loktak Lake have been
submerged;

(b) it so, the details thereof;

(c) whether any compenssation has been paid to the
farmers whose land has been submerged;

(d) if so, the details thereof, and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) Loktak Lake being
a natural lake, no submergence of paddy fields has taken
place around Loktak lake on account of construction of
Ithai Barrage of Loktak Hyro-electric Project.

(b) to (e) Do not arise.

JULY 7, 1988

to Questions 144

N.P.C.C

3115. SHRI CHAMAN LAL GUPTA : Will the PRIME
MINISTER be pleased to state:

(a) the details of sick units of National Projects
Construction Corporation Limited in the country at present,
State-wise;

(b) whether the Government taking some steps to
revive the said sick units, particularty of Jammu and
Kashmir;

(c) if so, the details thereof ; and
(d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) National Projects
Construction Corporation Limited (NPCC) is a sick Public
Sector Enterprise comprising 142 Units. No individual unit
is classified as sick.

(b) to (d) Do not arise.
[Translation]
Centre-States Farms

3116. SHRI R.S. GAVAI : Will the PRIME MINISTER
be pleased to state:

(a) the details of the Cantre-States farms functioning
in the country, State-wise;

(b) whether these farms are running in profit;
(c) if so, the details thereof;

(d) the total quantity of various foodgrains produced
in these farms during 1895-96;

(e) whether the Government propose to bring
improvement in the working of these farms; and

(f) if so, the details thereot?

THE MINISTER OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI SOMPAL) : (a) It is presumed
that Centre-States Farms refers to Central State Farms.
There are 12 Central State Farms under the State Farms
Corporation of india, located in different States as shown
in the enclosed Statement-

(b) and (c) The position is given in the enclosed
Statement-Ii

(d) A statement showing the total production of the
farms during the year 1895-96 is given in the enclosed
Stagement-Iii.
¥



